
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 02.08.2022 (TUESDAY) 
CHENNAI BENCH (VIRTUAL MODE) 

10.35 AM 

 

In the Court of Hon’ble Mr Justice M. Venugopal, Member (Judicial), and Hon’ble Mr. Naresh Salecha, Member (Technical) 

 

For Admission (Fresh Cases) 

S. 

No. 

Case No. Name Of The Parties Counsel For 

Appellants 

Counsel For 

Respondents 

1. Comp App (AT)(INS) 

No.280/2022 (IA No. 

597/2022,598/2022) 

M/S Itakem Finichem 

Pvt Ltd Vs M/S 

Iconium Leather 

Works Pvt Ltd 

Pawan Jhabakh  

2. Comp App (AT)(INS) 

No.262/2022 

(IA No 554/2022, IA No 

555/2022 ) 

Jose M M Vs. State 

Bank Of India 

Liza Meghan Cyriac Vinod P V 

3. Comp App (AT)(INS) 

No.274/2022 

IA No.648/2022 

Babu George 

V 

The Kerala State Co-

Operative Bank 

Limited 

 

K.S.Jeyaganeshan 

 

 

4. Comp App (AT)(INS) 

No.156/2022 

Gmp Technical 

Solutions Pvt Ltd Vs. 

Swiss Garnier Genexia 

Sciences Pvt Ltd 

 

Vidyalakshmi Vipin 

 

 

5. Comp App (AT)(INS) 

No.271/2022 

(IA No 582/2022, IA No 

581/2022 ) 

White Stock Limited 

Vs. Prajay Holdings 

Private Limited 

Athiban Vijay Ak  

6. Comp App (AT)(INS) 

No.311/2022 & IA No 

651,652,653/2022 

P. Sikkandar V Jiangsu 

Yinhe Electronics 

S.Balajanaki  

 

 

 

For Admission (After Notice) 

S. 

No. 

Case No. Name Of The Parties Counsel For 

Appellants 

Counsel For 

Respondents 

7. TA (AT) 170/2021 

 

Bcil Yelahanka 

Projects Llp Vs. Amit 

Chandrakant Shah & 

Ors. 

Gautam Singh Arun Karthick 

Mohan R2,R4 

 

Raj Kumar Jhabak 

R5 

8. TA (AT) 171/2021 

 

Mrs Rachna Rego Vs. 

Mr Amit Chandrakanta 

Shah 

Gautam Singh Arun Karthick 

Mohan R2,R4 

 

Raj Kumar Jhabak 

R5 



9. Comp App (AT) 

No.7/2022 

(IA No 53/2022, IA No 

54/2022, IA No 55/2022 ) 

Pm Johny Vs. Kj Paul Sriram 

Venkatavaradan 

 

Saai Sudharsan 

Sathiyamoorthy 

Prasad 

Vijayakumar R1 

 

Mohan Pulickkal 

R5 

10. Comp App (AT)(INS) 

No.227/2022 

(IA No 485/2022 ) 

Merin Jose Vs. State 

Bank Of India 

Jolly Johan 

 

Liza Meghan Cyriac 

 

 

11. Comp App (AT)(INS) 

No.350/2021 

(IA No 727/2021 ) 

Shibu Job Cheeran Vs. 

Ashok Velamur 

Seshadri Liquidator Of 

Archana Motors 

S.Manjuladevi S.Sathiyanarayanan 

12. Comp App (AT)(INS) 

No.13/2022 

(IA No 28/2022, IA No 

29/2022 ) 

Mr. Yogesh Sethi Vs. 

M/S. Aambis Food 

Products Private 

Limited 

Advaidh 

Nelakanttan.R 

A K Balaji 

 

Nithya S 

13. Comp App (AT)(INS) 

No.95/2022 

(IA No 221/2022, IA No 

222/2022 ) 

 

Rv Tyagarajan Vs. 

State Bank Of India 

 

Vishnu Mohan 

 

M L Ganesh 

 

S Arun Kumar 

14. Comp App (AT)(INS) 

No.295/2021 

Gvfl Trustee Company 

Pvt Ltd Vs. Ushdev 

Power Holdings Pvt 

Ltd 

Arun C Mohan Suryanarayannan 

15. Comp App (AT)(INS) 

No.250/2022 

Global Coal Ventures 

Private Limited Vs. S 

Rajendran Rp/Head - 

Monitoring Committee 

In The Matter Of M/S. 

Empee Distilleries 

Limited & Anr 

K. Gaurav 

Kumar 
 

 

 

 

16. Comp App (AT)(INS) 

No.35/2022 

(IA No 656/2022, IA No 

68/2022 ) 

M/S.Omkara Assets 

Reconstruction Private 

Limited Vs. Eci Infra 

Tower Company 

Private Limited 

Senthilkumar 

Egambaram 
 

 

 

 

 

 

 

 

 

 

 



For Hearing 

S. 

No

. 

Case No. Name Of The Parties Counsel For 

Appellants 

Counsel For 

Respondents 

17. Comp App (AT)(INS) 

No.34/2022 

(IA No 195/2022, IA No 

66/2022 ) 

Itma Hotels India 

Private Limited Vs. 

State Bank Of India 

 

Liza Meghan Cyriac Vinod P V 

 

Vipin Warrier 

 

Vidhya Lakshmi 

Vipin 

18. Comp App (AT)(INS) 

No..264/2021 

(IA No 564/2021, IA No 

179/2022 ) 

V.K.Abdul Rahim Vs. 

Jasin Jose & Anr 

Babu Karukapadath Harikumar G Nair 

Akhil Suresh R1 

19. Comp App (AT)(INS) 

No.32/2021 

(IA No 75/2021, IA No 

74/2021, IA No 111/2022 

) 

P. Naveen 

Chakravarthy Vs. 

Ramakrishnan 

Sadasivam & Anr 

S Bhargavi 

Deepan Narayanan 

M L Ganesh 

S Arun Kumar – 

R1 

Pv Muralidhar – 

R2 

20. Comp App (AT)(INS) 

No..34/2021 

(IA No 81/2021 ) 

 

Opg Power Generation 

Private Limited Vs. 

Akct Cidambaram 

Cotton Private Limited 

Aparajitha 

Vishwanath 

Abhishek Jenasenan 

P Purushotham 

T Shanmugam 

21. Comp App (AT)(INS) 

No..157/2021 

(IA No 566/2021,IA No 

318/2021, IA No 

317/2021 ) 

R.Arumugasamy Vs. 

Ashok Velamur 

Sheshadri & Anr 

Naveen Kumar Murthi 

G.V. Mohan Kumar 

Vipin Warrier – R1 

M L Ganesh - 

R2 

 

22. Comp App (AT)(INS) 

No.158/2021( IA No 

565/2021,IA No 

320/2021,IA No 

319/2021 ) 

R.Arumugaswamy Vs. 

Ashok Velamur 

Sheshadri & Anr 

B Natarajan 

Jst Vijaysai 

 

Vipin Warrier 

Vidhya Lakshmi 

Vipin – R1 

 

Copy To: 

    By The Order Of Hon’ble Member (J) 

(Chennai Bench) 

 

1. Notice Board 

2. Website: Www.Nclat.Nic.In 

 

For Assistance, 

1. Asst.Registrar -Ph No.: 044-2888 0500 

2. For Vc Link - Nclatchennai@Gmail.Com 

 

 

 

http://www.nclat.nic.in/

